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The respondents in this OA has filed this Review

Application praying that the Order on MA 1979 of 1995 in

OA 454 of 1994 may be reviewed. The fact that another M.A

filed by the petitioiner earlier was not take up when MA

1979/1995 was taken up and disposed off is no ground for

reviewing the Order. The MA. 1979/1995 was only for

amendment and we have allowed the MA after due

consideration though, the counsel for respondent in that

MA was not present. There is no error apparent on record

noY is there any relevant circumstance warranting a

review of the Order. The R.A is therefore rejected.
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